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N ~ HARYANA GOVERNMENT
Women and Child Development Department
Notification "
The o | -08~,2018
No. 11 51-5W é ) _:- In exercise of the powers conferred by sub-section (1) of section

49 of the Juvenile Justice (Care and Protection of Children) Act, 2015 (Central Act 2 of
2'016), the Governor of Haryana hereby establish the Special Home, Madhuban, Karnal, as
=Place of Safety” for the purpose of the said sub section.

Dr. Raja Sekhar Vundru

Principal Secretary to Govt. Haryana' 0,

Women and Child Development Delpartm'en't‘ E A

Endst Noz 1151 -SW (3)- 261 Dated-_oJ o] 772"}\"(% 10 g

A copy of above is forwarded to the following for information and"':ngqesvsary :
action please - : et
_ e
Chief Secretary to Govt. of Haryana, Main Secretariat, Chandigarh. o
All the Administrative Secretary to Govt. Haryana, Chandigarh.
Principal Accountant General (A&E), Haryana, Chandigarh.
All the Director Generals/Directors/Managing Director/Chairman of all the
Departments/Boards/Corporations.
All the Divisional Coommissioners of Haryana State (Ambala, Hisar, Karnal, Rohtak
and Gurugram).
All the Deputy Commissioners of Haryana State.
Registrar, Hon'ble High Court of Punjab & Haryana at Chandigarh.
Chairperson and all the Members of Haryana State Child Protection Commission,
Sector-6, Panchkula. ,
All the Principal Magistrate-cum-Chairman of Juvenile Justice Boards in Haryana
state. )
10. All the Members of Juvenile Justice Boards in Haryana state.
" 11. Chairpersons and Members of all the Child Welfare Committees, Haryana state.
12.  All the District Programme Officers, Women & Child Development, Haryana state.
13. All the District Child Protection Officers, Women & Child Development, Haryana

state. S
& SU
o e g/A hio 71747
7 Superintendent (SW)
N@\{S\\{ for Principal Secretary to Govt. Haryana,

Uqé/mmc

Women & Child Development Department

Endst. No: _ | SI- Sw@)‘;,?a) & Dated:- 21 o8 RNE

—— A copy of above is forwarded to the following for informati
13/0 9/§0/f action please :- n g ation and necessary

)

1. Additional Direc'tor (Administration | \ i e
5 " Department, Haryana. ) oen, SrGHld Developmer
. Additional Director-11, Women & Child De
! : velopment Department, Ha
z. ng:‘gtlzlgef;tor I, 1and 1], Women & Child Development Departientr);?:r?ana
. icer, Women & Child Development Department, Haryana'. .

All the Superintendent, Women & Child Development Department-HQ, Harya
r ) na.
Superintendent (sw)

for Principal Secretary to Govt, Haryana

Women & Child Development Department
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Endst. No.: _J/ [ 5/ -SW (3 .90/ Dated:- 6 )-8 = )8

A copy of above is forwarded to the following for information and necessary

action please

1. PS to Hon'hle Chief Minister of Haryana.
2. PS to Hon’ble Women & Child Development Minister, Haryana.
3 PS to Principal Secretary to Govt. Haryana, Women & Ch]ld Development

Department.
4, PS to Director, Women & Child Development Department, Haryana.

Supérintendent (SW)
for Principal Secretary to Govt. Haryana,

Women & Child Development Departnzrlt

Endst.No.: /) 8 /- Sty [’3).—2918 Dated: Mo-)f
. A copy of above is forwarded to Controller, Printing & Stationary Department,
Haryana, Chandigarh with a request that Notification may be got published in Govt. Gazetie
and 100 printed copies may please be sent to this Department.
‘Superintendent (SW)

for Principal Secretary to Govt. Haryana,
Women & Child Development Deparmznt
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